REPORT ON COMPUTATION OF ENVIRONMENTAL
COMPENSATION BY MPPCB

IN
Original Application N0.66/2020 (CZ)

Atul Agarwal
Vs.
State of M.P. & Ors.




BEFORE THE NATIONAL GREEN TRIBUNAL

CENTRAL ZONAL BENCH, BHOPAL

Original Application No. 66/2020

Petitioner Atul Agarwal
Versus

Respondents State Of M.P. & Others

REPORT ON COMPUTATION OF ENVIRONMENTAL COMPENSATION BY MADHYA

PRADESH POLLUTION CONTROL BOARD [MPPCB ]

IN COMPLIANCE OF DIRECTIONS PASSED IN ORDER DATED 02.09.2020

1. That, the Hon'ble Tribunal vide its order dated 02.09.2020 had directed the
answering respondent as under :-
" Perusal of the report reveals that at point no. iv, it is reported
that one stone crusher in Pamakhedi is established without
consent of MP Pollution Control Board. Closure direction has
been issued to the unit under the provisions of Air Act, 1981. The
unit is closed and electricity supply to the unit is also terminated.

The State Pollution Control Board is directed to take necessary
action for calculation of environmental compensation and take
necessary steps to recovery in accordance to law and further
action taken report be submitted on 19.10.2020"

2. That, the Regional Officer of the MPPCB has computed the environment
compensation liable to be paid by M/s Ashish Raghav Stone Crusher, village
Pamakhedi, Khasra No. 552/1, Tehsil and Dist Sagar for operating from
25.02.2020 to 22.03.2020 without obtaining consent from the MPPCB. The
regional officer has proposed the Environmental compensation of Rs
1,62,500/- to be levied on the defaulting unit.



3. It is most humbly submitted that the MPPCB is in the process of levying the
said Environmental compensation on M/s Ashish Raghav Stone Crusher. That,
the Hon'ble Tribunal may kindly be pleased to take the above stated report in

compliance of order dated 02.09.2020 on record.

Date :- 16.10.2020
Submitted By:-

&WB{/ -

Parul Bhadoria
[Advocate, MPPCB]
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Environmental Compensation

Pollution Index of Industrial Sector (For Stone crusher — 50 as per CPCB circular)

Number of Day of Violation took Place

A factor of Rupees for EC (Minimum-Rs. 100 & Maximum Rs. 500. It is suggested to

consider R as 250 for Violation)

S: A factor for scale opreation (0.5 Micro or Small, 1-0 for Minimum and 1.5 for Large unit)
category industry.

LF: Location factor (10 Km distance for the municipal boundry of the city/town)

Location factor Valus
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S.No. Population (Million) Location Factor
1. Less yhan | 1.0
2. lto<5 1.25
3. 5t0<10 1.5
4. 10 and above 13235

A g g AS § wEhy ura T @ T R I SN W
R @ ey ¥ wya o gR1 Frlerr frar Tar e SR SErT @ RRIeE
e wad 2020 F F TE T A 25022020 F 22032020 T (26 ) wenfeAd
ST UTT 7| red qataRer Al &g A sfreser @ FrER o
Teuu PRI a1 BT 41 TE MES g @ SER U TR @

Environmental Compensation-

BE = PixNXRxSXLF

Pi = Pollution index for stone crusher — 50 ( for Stone crusher as per CPCB)
N e 26 days

R = 250 For violation cases

S = For SSI - 0.5

LF = 1.0 (Population less than 10 Lakh)



EC = 50x26x250x0.5x 1.0 = Rs. 1,62,500/-
Minimum Compensation Criteria = 5000/day x 26 = 1,30,000/-

So Environmental compensation recomended is Rs. 1,62,500/- (One lakh sixty two
thousand five hundred only)
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